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-'8668. SHRI RAM PRAKASH TRI-
PATHI: Will the Minister of PARLIA-
MENTARY AFPAIRS AND LABOUR
be pleased to state:

(a) whether the Ministry have taken
the power of the Central Provident
Fung Commissioner regarding transfer
of the Regional Provident Fund Com-
missioner; and

. (b) it 50, the reasong therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND PAR-
LIAMENTARY AFFAIRS (DR. RAM
KIRPAL SINHA): (a) and (b). Ac-
cording to Section 5D of the Emplo-
yees Provident Fund and Miscella-
neous Provisions Act, 1852, the Cen.
tral Government is the appointing
authority in respect of the Regional
Provident Fund Commissioners and
certain other officers. In 1976, Gov-
ernment accepted a proposal made by
the C.P.F.C. that the power to trans-
fer Regional Commissioners be exer~
cised by him. However, for adminis-
trative reasons, it was decided in
1978 that the transfer of Regional
Commissioners will be made by Gov-
ernment and that the C.P.F.C. may
make proposals to Government as and

when he considers such transfers o

necessary.
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